
MPPLICANT

CENTRAL ADWINI5TRAT1\/E TRIBUNAL. 3A3ALPUR BENCH^ 3ABALPUR
Original Application No. 631 of 2QQ3

Oabalpur this the 30th day of October, 2003

Hon'bie mJ* ChairmanCAdffliniatrativa)Hon ble nr. G. Shanthappa, Judicial namber

nahendra Singh Sikarwar, son of
Raghunath Singh CPUA/T.No. 357/GnP/01.

(By Advocate - Sbri Y.K. Gupta)

VERSUS

1. Union of India,
Through the niniatry of Oefancan.
Nau Delhi.

2. General nanager. Ordnance Factor.
Itarsi, Distt ; Hoshangabad,

3. The Chairman Board of Ordnance
Factory Head Quarter Kolketta.

4. The addl. O.G.O.F./ nember.
Appellate Authority. lO-A Shaheed K.
ose, oad, Kolkatta. RESPONDENTS

order (oral)

By n.P. Singh. Vice Chairman (Adminiatrative) -

Th. lMrt<.d eouns.l for th. applicant uanta to uithdrau
tha OA, Ha i. paraittad to uithdrag tha aa..""Vh.'w is
diamiasad as withdrawn.

(G . yShanthappa)
Judicial nember (n.P, Singh)

Vice Chairman (A)
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